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7. Tezpur University 
8. North Eastem HID University 

9. University of Hyderabad 

10. Pondleherry Unlver.1ty 

11. Mahatma Gandhi International Hindi 
Vlawavldyalaya 

12. Maulena Azad Nattonal Urdu unlv.rslty 

The Information from rut of the Unlv.rsltl •• II b.lng 
collected and shall be laid on the Table of the House. 

{Translation} 

Bench of High Court In Bhopal 

668. SHRI SUSHIL CHANDRA VARMA : WI. the 
Minister of LAW, JUSTICE AND COMPANV AFFAIRS be 
pl.ased to .tat. : 

(a) whether Govemment of Madhya Pradesh ha. 
sent any propoaal to the Union Gov.mment for setting 
up a b.nch of High Court In Bhopal; 

(b) II so, the d.talll thereol; 

(c) the tatal numb.r of State cepltall in the country 
wherein High courts or th.ir benches have not y.t be.n 
set-up; and 

(d) the tim. by which a bench of the Bhopal High 
Court is likely to be set up in Bhopal? 

THE MINISTER OF LAW. JUSTICE AND COMPANY 
AFFAIRS AND MINISTER OF SURFACE TRANSPORT 
(DR. M. THAMBI DURAl) : (a) No, Sir. 

(b) and (d) Do not arise. 

(c) The principal s.ats of High Courts or th.ir 
bench •• ar. not located In the capltall 01 5 Stat •• 
namely Arunachal Prad •• h, Gularat, Kerala, Madhya 
Praduh and Orlaaa. 

{EngU.h} 

Declaration of Education a 
Fundamental Right 

669. SHRI SAMIK LAHIRI : Will the Mlnllt.r of 
HUMAN RESOURCE DEVELOPMENT b. pl.ased to 
stat. : 

(a) wh.th.r the Gov.rnm.nt propos. to declar. 
Right to Education sa a Fundamental RIght; 

(b) " so, the detalll th.reof; and 
(c) If not. the renon. therefor? 

THE MINISTER OF HUMAN RESOURCE 
DEVELOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGV (DR. MURLI MANOHAR JOSHI) :(a) and 
(b) The report of the Standing Committee on Con.tIlutlon 
(Eighty-Third Am.ndm.nt) Bill Is und.r .xaminatlon. It 

Ia f.1t that a wider debate on the Impllcatlona of the 
proposed leg illation .hould b. Initiated. 

(c) Do .. not aria •. 

[Tra"./atlon} 

Grant to Unlv .... ltle. In Ibdhya Prade ... 

670. DR. MAHANT CHARAN DAS : Will the 
Mlnllt.r of HUMAN RESOURCE DEVELOPMENT b. 
pl.ased to .tate : 

(a) the nam •• of the Unlv.r.ltI •• In Madhya 
Prad .. h to whom the Unlv.r.1ty Grana •• Commla.lon 
.anctloned the Grant and the Head. und.r which thll 
grant wa. .anctloned alongwlth the amount sanctioned 
during the Eighth FIv. V.ar plan; 

(b) the Unlvaraltla. In the Stat. whleh have utilled 
the .anctloned grant; 

(c) wh.th.r any cOr."plalnt h.ve bHn rec.lved In 
r.gard to mlauWlaatlon of grant or using the grant lor 
.ome other purposes by the Unlv.r.ltl •• In th. Stat.; 

(d) II so, the detalla th.reol and action tak.n th.reon; 
and 

(.) the d.ta" of the grant aanctionedlllk.ty to be 
.anctioned to the varioua Unlv.rallt8. In th. Stat. during 
the Ninth Plan, Unlv.r.Ity-wIa.? 

TH~ MINISTER OF HUMAN RESOURCE 
DEVELOPMENT AND MINISTER OF SCIENCE AND 
TECHNOLOGY (DR. MURLI MANOHAR JOSHI) : (a) 
and (b) Unlver.1ty Granll Commlaalon (UGC) provld .. 
d.v.lopm.nt granll to .11 .1i91b.. Unlv.r.It.... sa p.r 
the pr •• crlb.d norm •. and .ubject to availability of 
r •• ourc... for recruitment of t.achlng and .upportlv • 
• taff. purch ... of books. fouma .. and equipment. faculty 
Improv.m.nt and con.tructlon of women'. ha.tela, .taff 
quart.,.. campus dev.lopm.nt etc. In addition. Non-
Plan granta ar. also provld.d for c.rtaln .p.cHlc 
purpo .... which Includ. grant. tor payment 01 
scholar.hlp. and f.llow.hlps In Engln •• rlng & 
T.chnology. t.ach.r f.llow.hip. Junior R •••• rch 
F.llowshlp. R •••• rch Aaaoclat •• hlp etc. Dev.lopment 
gr.nll ar. allocated lor th. Plan p.rlod ••• whole .nd 
not on a y •• r .. o-y.ar ba.lI. Such grant. ar •. howev.r. 
r.leased on a yeartv b .... depending upon th. proor ••• 
01 implem.ntatlon of varioUi achemealprogramm .. and 
on rec.1pt of the utlIIaatlon C.rtlfleat .. and .tat.ment of 
expenditure of eartler gran .. , A Statement-I showing 
the grant. allocated to the Unlvlre"la. In Madhya 
Praduh for the 8th Plan and the grant ,.lea.ed so far 
.. attached. 

(c) According to UGC, no specific complalnl 
r.gardlng mlautillaation of granta hal been received. 

(d) Doe. not arIN. 
(.) A atatement-II indicating the gram. alocated to 

the Unlvaratue. tor the 8th Plan and thl grant reiNled 
so f.r Ia "'ached. 


